
 6985  Committee  on
 Petitions

 {Shri  Kedaria]
 Ministry  of  Food,  Agriculture,
 Community  Development  and
 Cooperation  (Department  of
 Agriculture)—Central  Potato
 Research  Institute.

 (2)  One  hundred  and_  twelfth
 Report  of  the  Estimates  Com-
 mittee  on  action  taken  by
 Government  on  the  recom-
 mendations  containeq  in  the
 One  hundred  and  forty-eighth
 Report  of  the  Estimates  Com-
 mittee  (Second  Lok  Sabha)
 on  the  erstwhile  Ministry  of
 Commerce  and  _  Industry—
 Rubber  Board.

 12.40  hrs.
 PUBLIC  ACCOUNTS  COMMITTEE

 (i)  Srxty-rirtu  Report
 Shri  Morarka  (Jhujhunu):  I  present

 the  Sixty-fifth  Report  of  the  Public
 Accounts  Committee  on  para  76  of
 Audit  Report  (Civil),  1966,  relating  to
 the  Ministry  of  Works,  Housing  and
 Urban  Development  regarding  undue
 benefit  to  a  firm  of  hoteliers.

 (ii)  Sixty-socrH  REporT
 Shri  Morarka:  I  also  present  the

 Sixty-sixth  Report  of  the  Public
 Accounts  Committee  on  Appropriation
 Accounts  (Posts  and  Telegraphs),
 1964-65,  Audit  Report  (Posts  and
 Telegraphs),  1966  and  Audit  Report
 (Commercial),  1966.

 12.40}  hrs,
 COMMITTEE  ON  PETITIONS

 Firrn  Reporr
 Shrimati  Jyotsna  Chanda  (Cachar): I  present  the  Fifth  Report  of  the

 Committee  on  Petitions.
 Shri  S.  M.  Banerjee  (Kanpur):  Yes-

 terday  a  petition  was  presented  and
 at  that  time  I  wanted  to  say  something,
 but  was  not  allowed.  Now  the  report
 has  been  presented  and  I  want  to  re-
 mind  you  that  our  request  was  this.  A
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 of  certain  Areas  with

 Mysore
 petition  was  presented  on  behalf  of
 10  lakhs  of  LIC  employees  and  other
 citizens  of  this  country  regarding
 automation  in  the  LIC  and  we  re-
 quested  you  and  the  members  of  the
 Committee  that  automation  should  be
 stopped.  The  Committee  has  present-
 ed  its  report  and  I  would  like  to  know
 from  the  hon.  Member  who  read  out
 that  just  now  whether  they  have  al-
 ready  recommended  that  automation
 should  be  stopped  in  the  LIC.

 Mr.  Speaker:  The  report  has  to  be
 made.  After  that,  it  will  be  known.
 The  report  has  not  yet  been  made.

 Mr.  Speaker:  Mr.  Dixit.
 Shri  G.  N.  Dixit  (Etawah):  I  want

 to  draw  your  kind  attention  to  a
 notice  of  privilege  motion  against.

 Mr,  Speaker:  No,  no.  He  has  been
 called  to  present  the  report.

 12.41  hrs.

 JOINT  COMMITTEE  ON  OFFICES
 OF  PROFIT
 Firtn  Report

 Shri  G.  N.  Dixit  (Etawah):  I  pre-
 sent  the  Fifth  Report  of  the  Joint
 Committee  on  Offices  of  Profit.

 I  could  not  catch  your  eye....
 Mr.  Speaker:  No,  no.
 Mr.  Sivamurthi  Swami.

 12414  hrs,
 PETITION  RE.  MERGER  OF  CER-

 TAIN  AREAS  WITH  MYSORE
 STATE

 Shri  Sivamurthi  Swamy  (Koppal):
 I  present  a  petition  from  Shri  Rama
 Rao  and  others  regarding  merger  of
 Talavadi  ‘Firka,  Gobichettipalayam
 Taluk,  Coimbatore  District,  with
 Mysore  State.

 Shri  Basappa  (Tiptur):  A  similar
 petition  has  been  presented  to  the
 Prime  Minister.  That  may  also
 Teferred  to  the  One  Man  Commssion.


